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Farm at Jawalagere District Raichwr

3111. SHRI B. K. HARIPRASAD : \l’-Vill
the Minister of AGRICULTURE be pleas-
ed to state:

(a) whether the State Government of
Karnataka has requested the Centre for
the transfer of a farm at Jawalagere,
Sindhanur Taluk, Raichur District of Kar-
nataka to University of Agriculture Scien-
ces, Dharwar for research on black cotton
area and production of breeders seeds; and

(b) if so, whether the Centre would
consider the request expeditiously ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
FNFRGY SOURCES WITH ADDI-
TIONAL CHARGE OF THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR) : (a) Yes, Sir.

(b) The matter is under examination,

Centrally Sponsored Soil Conservation
Projects

3112. SHRI B. K. HARIPRASAD : Will
the Min'ster of AGRICULTURE be pleas-
ed to state :

(a) whether it is a fact that the Govern-
ment of India has accorded approval and
sanction for a Centrally Sponsored Soil
Conservation project in the catchment
areas of Tungabhadra, Nizamsagar and
Nagarjuna Sagar on®a watershed basis or
a multidisciplinary approach, involving an
outlay of Rs. 320 lakhs for the year 1992-
93; and
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(b) if so, whether the Central Govern-
ment would give its clearance soon as .also
enhance  lhe- allocations to the tune of Re.
492,23 lakhs ‘o.enable the State Governp-
ment to utilise the budpstary allocation
fully ?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
ARVIND NETAM) : (2) Yes Sir.

(b) The request for higher allocation
could not be approved due to lack of ap-
propriate technical programme from the
State Government.

Additional Fuids to Agricull.ore College in
Assam

3113. SHRIMATI BASANTI SARMA :
Will the Minister of AGRICULTURE be
pleased to state :

(a) whether the Government propose (o
provide add’tional funds to Agriculture uni-
versities; and

(b) if so, the details thereof ?

THE MINISTER OF STATE IN THE
MINISTRY OF NON-CONVENTIONAL
ENERGY SOURCES WITH ADDI-
TIONAL CHARGE OF THE MINISTER
OF STATE IN THE MINISTRY OF
AGRICULTURE (SHRI S. KRISHNA
KUMAR) : (a) The ICAR has earmarked
funds for Agricultural Universities under
the scheme “Development and Strengthen-
ing of Agricultural Universities” during
VIIIth Five Year Plan, on the basis of
number of campuses/colleges and their in-
take-capacities, There is as such no pro-
vision for additional funds to Agricultural
Universities.

(b) Question does no! arise.
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Central Assistance to Southern States

3115. SHRI PRABHAKAR B. KORE:
Will the Minister of AGRICULTUE be

pleased to state :

(a) whether it is fact that Southern
States like Karnataka, Kerala, Tamil Nadu
have been recently affected by heavy rain
and cyclone;

(b) if so, what relief operations with
facts and figures including financial assis-
tance has been extended to these States;
and .

(c) what are the detaile in this regard,
state-wise ?



